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f [Industries in Baitul,    Madhya Pradesh 

1742. SHRI V. K. SAKHLECHA: Will the 
Minister of INDUSTRY AND CIVIL 
SUPPLIES be pleased to state: 

(a) the names of the companies which 
have been granted licences during the last five 
years for establishing new industries in Baitul 
district' of Madhya Pradesh and whether it is a 
fact that they have not been able to start these 
industries so    far; 

(b) the time limit set out by them for the 
establishment of these industries and the 
reasons for which the industries could not be 
established within the specified time; and 

(c) whether the Central Government 
propose to cancel licences or letters of intent 
issued to such companies? 

f[ ]   English     translation. 

 
t [iTHE MINISTER OF STATE IN THE 

MINISTRY OF INDUSTRY AND CIVIL 
SUPPLIES (SHRI B. P. MAURYA): (a) 
During the period 1970 to 1974 (January—
October) no industrial licence or letter of 
intent has been issued specifically for location 
in Baitul district of Madhya Pradesh. 
However, the State Government of Madhya 
Pradesh has now infromed that Shri D. R. 
Gandhi. Noor Mahal, Bhopal, who was 
granted a letter of intent for the manufacture 
of engine valves for location at Itarsi in 1972 
is putting up his unit at Baitul. 

(b) and (c) The above mentioned letter of 
intent is under implementation.] 

 


